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(a) whether the so-called surplus staff 
of other categorics of the North-east Frontier 
Railway are being put into the category 
of Ticket Collectors with benefit of senio-
rity; 

(b) whether this measure has created 
'il!rious discontentment among the Ticket 
Collectors: 

(c) whether any representation against 
this order ha, heen made to the author i-
til.!s; and 

(d) if so. the reaClion of Government 
thereto? 

THE MINISTER OF LAW AND 
SOCIAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON) : (a) to (d). 
11,e information is being collected and 
will be laid on the Table of the Sabha. 
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DOUBLE TRACK BETWEEN DELHI AND 
AMBALA VIA KAkNAL (NOIlTHERN RAILWAY) 

4985. SHRI SHRI CHAND GOYAL: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether Government are contem-
plating to double the Railway track between 
Delhi and Ambala via Karnal; and 

(b) if so, by what time this is likely to 
he done? 

THE MINISTER OF LAW AND 
SOCIAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON) : (a) A 
Survey for doubling of the Subzimaodi-
SOlleflat section has been undertaken and 
the Report is currently under examination. 

(b) UnlesS a final decision is taken in 
this maUer, it is not possible at this stage 
to indicate the likely lime by which this 
Wllrk or part thereOf would be under. 
taken. 

CRET AK EXPRESS 

49R6. SHRI SHRI CHAND GOYAL: 
DR. KARNI SINGH: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the nr" 
train Chetak F.xpress terminates only at 
Delhi Sarai Rohilla and docs not go Uflt" 
Delhi Junction: 

(h) whether it causes a lot of harassment 
to the passengers hound for Delhi: 

(e) whether Government have r,""cived 
"'Olllc rcpn;;scntati()lh to extend it to Delhi: 
and 

,d) if so, the action taken in this regard? 

THf MINISTER OF LAW AND 
SOCIAL WELrARE AND RAILWAYS 
(SHRI GOVINDA MENON) : (a) Yes. 

(b) to (d). Some representations have 
been received for extension of the train to 
and from Delhi Main station which is not 
operationally feasihle at pr~sl.!nt. for want 
of adequate Lerminal facilities then.:. 

NON-PAYMENT Of NIGHT DUTY ALLOW-
ANCE TO PAIlCEL AND GOODS CLERKS 

4987. SHRI SHRI CHAND GOYAL: 
Will the Minister of RAILWAYS be 
plca,,~d HI state: 

(a) whether it is a fact that the night 
(Juty allowance is hcing given to the Booking 
Clerks and it is not being given to the Parcel 
alll! Goods Clerks: and 

(h) if so. the rc",ons for discrimination 7 
THE MINISTER OF LAW AND 

SOCIAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON) : (a) and (b). 
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Night dUlY allowance is admissible to Class 
III and Cia" IV Railway employees (in-
cluding c~rtain categoric'> of workshop 
slaff) whose pay is uPlo Rs. 470 per month 
and arc clas"ificd as ·C(,ntinuous· or 'In-
tcns.ivc' under the Hours nf Employment 
Regulati"n, and perform duties between 
22 hours and (, hours. There is no discri-
mination between Booking and Parcel, 
ljoods c1er~' in the matter of eligihility of 
this aIIow3I1u:. 

CUTTACK-PARADEEP RAIL. 'LINK 

4988. SHRI SRADHAKAR SUPA-
KAR: 

SHRI S. K. TAPURIAH : 
SIIRI RABI RAY: 
SHRI N. K. SOMANI: 

Will Ihc' Milli'!cr of RAILWAYS be 
plca'Scd 10 ~Iatl': 

(a) whether Ihe Chief Minisler of Orissa 
has rcc.;l1tly drawn his attcllti0T1 to the dela} 
in the comrielioll of the Cuttaek-Paradeep 
Rail Lin,: and 

(b) the dale by whieh Ihe lille is likely 
to be cOl11pktcd ? 

THF MINISTER 01 LAW AI"D 
SOCIAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENOl") : (a) Yes. 

(b) As reI' Ihe rresenl schedule. the line 
is exp~:;;h.:d \0 hL' completed b) the end of 
1972. 
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